
To

Sub:
the

R/Sir.

OFFICE OF THE PRINCIPAL DlSTRlCT¥& SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI.

The Registrar General
H0n'ble High Court of Delhi
New Delhi.

Special Casual Leave to the officers of the Delhi Higher judicial Service during

\-L

ensuing summer vacation of 2025.

With reference to letter bearing No. 2612-2624/DHC/Gaz-G-4lDHJS/Sumvac/2025
dated 08.05.2025 of Hon'bIe High Court of Delhi, New Delhi, please find the requisite
information as under:
‘SI.
|No.

Name ofjudicial Officer
Designation

Special Casual Leave Date of Detention

_ 1 Sh. Vinod Kumar
Pr. District & Seesionsjudge

10.06.2025 to 30.06.2025 . 01.06.2025 to 09.06.2025

Vacant C0urt._DJ (Comm-01) Vacant Court Vacant Court I
il Z M5. Ruby Alka Gupta.

DJ (Comm-02)
10.06.2025 to 30.06.2025 ‘01.06.2025 to 09.06.2025

l
4

—r

Sh. Rarriesh Kumar-ll.
A5]-0lLPOCSO

10.06.2025 to 30.06.2025 101.06.2025 to 09.06.2025

U1

.-6.

P__

Ms. Manjusha Wadhwa
Judge |ncharge.”Mediation

10.06.2025 1:0 30.06.2025 701.06.2025t6 09.06.2025

Sh. Sanatan Prasad.
D]-02 i l

l

01.06.2025 to 21.06.2025 22.06.2025 r6_30.06.202s
¢._.7 Sh. Hem Singh.

D]-01 Wi i
10.06.2025 to 30.06.2025 "01.06.2025 :6 09.06.2025

- 6 Ms. Colette Rashmi Kujur,
AS}-06, PQCSO

09.06.2025 :6 29.06.2025 01.06.2025 to 06.06.2025
f& 30.06.2025

Sh. Sushant Changotra.
AS], FFC

10.06.2025 to 30.06.2025 01.06.2025 :6 09.06.2025 2

l—* Q Sh. Alok Shukla,
AS]-02/NDP5

10.06.2025 to 30.06.2025 01.06.2025 to 09.06.2025 l
'_I. l—'

i

5n. Gajencler Singh Nagar.
Asi. SC-RC~02

!10.06.2025 to 30.06.2025 01.06.2025 to 09.06.2025
i

512
F
i 13
l,_

Sh. Sandeep Gupta.
AS]. SC-RC-01

10.06.2025 :6 30.06.2025 01.06.2025 to 09.06.2025

Ms. MayuriShgh. 5 T-
P0, MACT

10.06.2025 £0 30.06.2025 i01.06.2025 to 09.06.2025

'14 Sh. Akash jain.
AS]-04

10.06.2025 to 30.06.2025 ‘01.06.2025 to 09.06.2025

.115 Ms. Swati Katiyar,
AS]. SFTC

10.06.2025 to 30.06.2025 ‘01.06.2025 :6 09.06.2025 5'

516 Sh. Subhash Kumar Mishra.
A AS}-03_ _ W g

’1*0.06.2025 :6 30.06.2025 '01.09.2025 t0 09.06.2025

:17 Sh. Rakesh Kumar Rampuri
AS], SC-POCSO

i10.06.2U25 to 30.06.2025 ‘ 01.09.2025 I20 09.06.2025 I

\18 ims. Poojajain. 01-03 ‘10.06.2025 to 30.06.2025 l01.06;2025 :6 0fl9.06.2025
:19
I6.2

Sh. Anil Kumar Paswan.
D]-04

l10.06.2025 to 30.06.2025 01.06.2025 to 09.06.2025

_/’Q.
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10.06.2025 I10 30.06.2025
10.06.2025 to 30.06.2025

01.06-.,2025fi‘i0 0_s.0_6.2 025
02.06;2_025.~t0 09-.0f6._20-25
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/KKDI2025/DELHI Dated MM 21125
Copy forwarded for information and necessary action to :

1. The Registrar General. Hon‘ble High Court. New Delhi.

Branch, East District. Karkardooma Courts. Delhi.
11. The Director. Directorate of Prosecution. ‘l'is Hazari Courts, Delhi.
12. The lncharge, R &I Section, for uploading on LAYERS.
13. The lncharge, Lock-up, Karkardooma Courts, Delhi.

16. PS to undersigned

The Website Committee, Us Hazari Courts, Delhi.
. Notice Board, East District, Karkardooma Courts, Delhi.

. The Principal District & Sessions Judge, (HQs) ‘F5 Hazari Courts Delhi.
The Officer lncharge. Pool Car Section, Karkardooma Court, Delhi.
The Officer lncharge. judicial Branch, Karkardooma Courts, Delhi.

. The Officer lncharge. Record Rooms. Karkardooma Courts, Delhi.
Judicial Officers Concerned.

. The DDO, East, Karkardooma Courts, Delhi
. The Administrative Civil judge, East District. Karkardooma Courts, Delhi.
. The President! Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.

10. The lncharge Filing Section, Computer, Administration, E-Sewa Kendra and Care Taking

\|*\;\f\*

Principal District & Sessions judge: East District
Karkardooma Courts, Delhi.


